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ORDER

Ld. Counsel for the corporate applicant as well as Ld.
Counsel for the financial creditors, i.e., ICICI, ARCIL, Edelweiss,
IFCI, SIDBI, Vijaya Bank, Srei Equipment Finance Limited &
IREDA are present.

ICICI, ARCIL, Edelweiss, IFCI, SIDBI & IREDA have filed
reply. Ld. Counsel for Vijaya Bank and Srei Equipment
Finance Limited submitted that during the course of the day
they will file the reply. Rejoinder, if any, may be filed within 7

days from today.

List on 05/01/2018. Ad

(Jinan KR.)
Member (J)




